FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of
India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS

OF HONEST DERIVATIVES PRIVATE LIMITED
RELEVANT PARTICULARS

SI.No. PARTICULARS DETAILS
1. [Name of the corporate debtor Honest Derivatives Private Limited
2. |Date of incorporationof corporate  |5" July, 2007
debtor
3. |Authority under which corporate  |Registrar of Companies, Ahmedabad
debtoris incorporated / registered
4. |Corporate Identity No. / Linited CIN: U93000GJ2007PTC051271
Liability Identification No. of the
Corporate Debtor
5. |Address of the registered office and|Registered Office: E-43, Second Floor, Sumel

principal office (if any) of the Business Park near New Cloth Market, Outside
Corporate Debtor Raipur Gate, Ahmedabad, Gujarat, India-
380002
6. |Date of closure of Insolvency 10.10.2025 (Received Order copy on
Resolution Process 13.10.2025)
7. |Liquidation commencement date of |10.10.2025
corporate debtor

8. |Name and registration numbg of  [Mr. Akhil Ahuja
the insolvency professionalacting | Registration No:

as liquidator IBBI/IPA-001/IP-P-02072/2020-2021/13213

9 [Address and e-mail of the Address: Floor No. 8, Flat No. 803, Chandak
liquidator, as registered with the ~ [Cornerstone, David S Barretto Road, Worli,
Board Mumbai, Maharashtra -400018

Email |d: - caakhilahuja@gmail.com

10 [Address and e-mail to be used for |Communication Address:

correspondence with the liquidator [Mavent Restructuring Services LLP

S-376, Panchshila Park, Panchsheel Enclave,
South Delhi, New Delhi- 110017

Email Id: lig.honestderivative@gmail.com

11 |Last date for submissionof claims |12.11.2025

Notice is hereby given that the National Company Law Tribunal Ahmedabad Division Bench, Court-l has
ordered the commencement of liquidation of the Honest Derivatives Private Limited on 10.10.2025.
Liquidator received the copy of orderon 13.10.2025.

The stakeholders of Honest Derivatives Private Limited are hereby called upon to submit their claims
with proof on or before 12.11.2025 to the liquidator at the address mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38. sd/

Akhil Ahuja
Liquidator

In the matter of Honest Derivatives Private Limited

IBBI Reg. No. IBBI/IPA-001/IP-P-02072/2020-2021/13213

AFA Valid Up to: 31-12-2025

Email: lig.honestderivative@gmail.com, caakhilahuja@gmail.com

Communication Address:

Date: 15.10.2025 Mavent Restructuring Services LLP
Place: Mumbai S-376, Panchshila Park, Panchsheel Enclave, South Delhi, New Delhi- 110017
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WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

AUCTION CUM TENDER FOR SALE NOTICE

Bandhan
Bank

Regional Off.: Netaji Marg, Nr. Mithakhali

Six Roads, Ellisbridge, Ahmedabad-6.

Fax: +91-79-26560649, Toll Free No.: 18002335300
Website: www.bandhanbank.com

E-Auction Sale Motice for sale of Immovable assets under the SARFAES| Act, 2002 read with proviso to Rule 841 with reference to Rule 8{E)
of the Security Interest IEnforcement) Rulas, 2002,
MNotice is hereby given to the public in general and in particular to the Borrower!|s) and Guarantor{s) that the below described immovable assets
maortgaged/charged to the Bandhan Bank ("Secured Creditor”}, the possession of which has been taken by the Authorized Officer of Bandhan
Bank Ltd., will be sold on "Asis where is”, "As iz what iz basis” and “Whatewver there is basis” for realization of Bank’s dues.

The specific details of the assets which isfare intended to be sold, is/are enumaerated in the schedule below:

ar, | Name of Borrowers, Description of the property to ba sold Secured Debt which Rezerve Price g :
No | Loan Alc Nao., {Securad Assets) includes amount paid & EMD being 10% Aot & thEarmast MOnex pus (EMD 12 Deds tinchr. _
Date of Possession / by the borrowers till Description of the Immovable Secured Asset |Reserve Price| EMD (In Rs.)
Name of Branch date, if any, with further build-up property situated & Unit No. 4771, New G Ward, Rs. .
interest, costs, Opp. Ganga Nagar Society, Kubemagar, Ahmedabad-| 20 00,000/ | 2.90,000/-
charges, etc. J32475 {in respact of Room Na. 477, lorming part fo G5,
20.| Mr. Sonu Suresh Sharma | All that part and parcel of the residential Rs.14,19,809.09 as on Rs.11,57,662.94 EMD ??éuﬁi”éaﬂaé‘?;!f’ﬁ?ﬁ“ﬁlﬁ‘a’-’m?ﬁi?a bttt
Mrs, Sangita Sonu Sharma| property being situated at Plot No. 13, Row 09.09.2025 Rs.1,15,766.29 CTS 2912 OniheEast CTS 2204, On the West CTS 2205
20001 100005730, Housa Mo. 13, Sankalp City, MNr. Galasy Flat, Cwned by Kamdaben Shyamial Wadhwani
20001 100006673 Lunasan Aoad, At-Chhatral, Ta- Kalel, Dist In case the e-auction date s declared public holiday then the date wil be automatically stendad
14.07.2024 Gandhimagar. tmvary nextwarking day,
K alel For defailed terms & condilions please rofer bo Uhe Fipk provided in the secured credilor's
website I.e., hilp:/fwww. encorean: com/
21.| Mr.Rakeshkumar All that part and parcel of the residential Rs.8.30,068.09 as an As.B.52.490.17 EMD Far Hnrmrdjl:atnnn-1nmrmar.ﬂn. interested parties may contact to the Authosised (Mficer of the
Damodarprasad Pande | property being situated at Block-N, Flat No. N- | 09.09.2025 s B85 24902 ff;lééﬂuﬂ]a;;;dﬁéﬂ":;rgé *u'*;l:"""” Ghanwat- JO457287E8 or email at
Mrs.Rekha Rakeshkumar | 302, Galaxy Flat, Lunasan Road, Highway I:.Hn' 11'1;] 2035 - Sel- Mbhorised Oficer
Pandey Road, At-Chhatral, Ta-Kalol, Dist-Gandhinagar Placs: Mumbai Encare Asset Reconstriction Campany Pt Ltd,
20001100007276 -382729.
14.07.2024
Kalol TATA CAPITAL HOUSING FINANCE LIMITED
a2 | Mr. Prakashbhal All that part and parcel of the residential Rs.5,45,558.28 as on As.6,04,940.40 EMD ‘ ' HE{;!IL I}TEEE:’EEIII'I H:‘ﬂn Tﬂ'ﬁ' A, Eﬂl?ﬁﬂﬂnﬂﬂ_ﬂgﬁnﬂﬂh
Laxmanbhai Dhavane property being situated at Survey No, Block 09.09.2025 As.60,494.04 anpaira0 Ralam Marg, LOWer Fared, imumbai-
o TN No. 483, New Block No. 666, Final Plot Nao, TATA CIN No.: UG7190MHZ008FLL187552
Prakaskihal DRavdha. | 204, Block-G; Flat No, €:308, 2nd Figor, POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)
Mir. Ba Prakesh Diavan | Swati Residancy, Mahavir Kunj Road, B/ Whreas the undersgned bing the Autnariz Offcer of the TATA Castl Housing
20001 100007343 s Lat, Lhivateal Ina, Ealol, Gandneage, Finance Limited., under the Securitization and Reconstruction of Financial Assels
27.07.2024 Gujarat- 382729 and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred
Kl under section 13'51 2) read with rube 3 of the Security Inlerest (Enforcement) Rules
EDUEEL;!HH iﬁ eml:nd ?ﬁ'ﬁ"h’;ﬁ'ﬁ"“l"“" ﬂredaﬂunﬁﬁs htin: IE|r the amou
23.| Mr. Rambahadur Padam | All that part and parcel of the residential Rs.8,54,899.73 as on As.8,52,490.17 EMD ol il badleti ki il LA e
Hamal property being situated at Block-N, Flat No. 09.08.2025 As.85,245.02 Euupytlnylar gfn%gm mmlﬁ#lrﬁan% lﬂar the ynduﬁ@m has tallgs P III::
itz : i 5Ze5sion g cr erein view of order passe oW
HFE- EIHH Rambahadur E 105, G:!a:-:;j‘-,' E:L Ne?rl H;ﬂh:?‘;ﬁ“?dﬁ_ . mentioned courls. in belaw mentioned Case No through the Cedr l:nmmh'irs_lnnr
AT Unesan Hoad, atral INA, Ta: Kalol, Dist: and the said Court Commissioner handed over the physical Physical Possession to
20001100009003 Gandhinagar-382729. the undersigned Authorised Dfficer. _
27.07.2024 The borrower, in particular, and the public in general, are heraby cautioned not to deal
K alol with tha praperty and ar||=-,1 caalings with the property will ba subject to the charge of The
TATA I:ar]mﬂ Housing immn mited, for an amuupt referred PJ h;eluw alnﬂnu with
@ |
24, | Mr.Pavan Sureshbhai All that part and parcel of the residential Rs.14,64,113.15 as on R%.18,36,2689.85 EMD %‘ﬂi‘gﬁ',lﬂf,"ﬁﬁ'r';%ﬂm 1';‘?,,“3%‘;,5t',ﬁ’,‘,’f.f;.i‘i?&lii'ﬁﬁ”.'ﬁﬂﬁfﬁ‘ﬁ?ﬁ”ﬁ“ﬁﬁ
Patel property being situated at Flat No.H-106, 059.08.2025 Rs.1,83.628.98 the Act, in respect of lime available, to redeem the secured assels.
Mrs.Mittal Jayrambhai | Umiyatirth Ville, MNr.Gayatri Mandir, Highway Hame ol { 1| Amount As fp.. 000 Drder D1
Patal Road, KaloliM), Kalol G, Gandhinagar, Gujarat- Loan Accounl No. | Lege Per Damand | “n.,
20001100003 288 382731 i H Holica e
27 07.2024 g505139 Narsingh | Rs.7,69,539/-| 11-0ct- | CRMA J161/2025
il Joshi/Sunita | s on 25 | Additional Chisl
Kalel Narsingh Joghi | 13-01-2025 Judicial Magisirate,
TR Viramgam
25| Mr.Dharmendra All that part and parcel of the residential RA%.9.76,523.75 as on As9.62,110.71 EMD . - -
Jayantilal Vaghela property being situated at Block-E, Flat No. E- | 09.09.2025 As.96,211.07 '?Iﬁﬂ-',;[fﬂ;gtglpﬁﬂsgﬂpﬁﬂﬁﬁn{amgﬁmw bl S VR
Mrs. Ramilaben 409, Siddharaj Homes, Nr. Water Tank, built-up area of 972 5-:1uar&fe31 Le. %0.30 square meters located on 2nd fioor of Black-
Jayanntibhai Vaghela Railway Esst, Arsodiva Road, At- Kalol, Dist 180 constructed on land bearing revenge SURVEY NO. 1097/A of mope Sachana,
Mr_Jayantibhai Gandhingar Taluka Viramgam, in the Registration Sub District Viramgam and Distect Ahmadabad
; : in the %rnjﬂﬂ[ kmown az "AAGAM 89 RESIDENGY" PHASE-l topether with undivided
Somabhai Vaghela En:l ortianate share admeasuring B2.71 square yards i.e. 52.44 square meters in 3l
Z20001100008554 hal non agacultueal Band admeasuning 28025 Squang meters {%H&ﬂﬂg ravanee sureey
27 07.7024 no 10174 admeasuring 6880 square meters and survay no. 1018 admeasuring
Kalol 10624 square meters and survey no 1017/C admeasuning 10521 square meters
Eiiluage hying and Deing alt];mﬂs Eha;:hana- Talukla Virarmngam, in tha Registration Sub
26| Mr.Marayan Chindhuji All that part and parcel of the residential Rs.4,25,655.42 as on As.6,37,092.95 EMD anig-lﬁs _;#: .Elliénsﬂir.l 1|'IIE E'.Im m&wa;‘un Tﬁg:tﬁaﬁ.gel:sfar%? BDEE}.:HEE
Leride property being situated at Flat Mo, @ - 103, 09.08.2025 Rs.63,709.29 as Follows: - On or towards East : Road, On or towards West - Flat NO. 180-203,
Mrs. Savitrabai Narayan | Galaxy Flat, Highway Road, Lunasan Road, ?;Hﬁ;;;r&:s fl;ﬂ:r;;m J:ﬂat:]ﬂﬁd Block 131.':;5“;11:; l:.l?m gnli]b:ih : Fat HDﬂ;E&-Em E
i lal, i G 1001 marakash , 37,80 12-0¢l-
;EIE:E 100005581 ggg.;tzrg MA, Kalol, Gandhinagar, Gujarat TCHINOZT4000100188736 & | Sharma/Paoja | & s, 1.30,690 23 JIT1T0/2025
TCHINOZT4000100809130 & | Omprakash | & As, 1.26.478 Chiel Judicial
27.07.2024 TCHHLOZ74000100207437 & arma E R, Magisirate
Kalol TCHHFO274000100215343 21745 412 Vatodara
& As. 816,858
27 .| Mr, Sabbirbhai All that part and parcel of the residential Rz.11,27,118.01 as on Rs.8,50,500,00 EMD M—HEE
Karimbhai Rauma roperty being situated at Survey No, 2281 09.049,2025 Az 85 05000
i Jaﬁ.nl'linl:mnu g&ifi ETD“ Mgn 2 rHﬂ“E = E-;ﬂ i Description of the Secured Assets [ Immovable Properties / Mortgaged Properties:- “All
i : ; o ot the piece and parcel of &n iImmovable Residential Praperty bearing Plot No. A-254,
Sabhbirbhai Rauma Floor, Al Eaushar Residency, B/h Court, &t- area 1{"115.;45@141? 505 00 5q. As. 155.29 54, Mitrs.) and undividad share of land area
20001150002823 Kadi, Ta-Kadi, Dist-Mahesana-382715 admeasuring 32716 Sq. Fis. (30,39 Sq. Mirs.), total area admeasuring 922 16 Sq,
01.09.2024 Fts. (B5.67 5q. Mirs.), Ground Floor Bus HEtrsma admeasuring 33.44 5q. Mirs., First
P FloorBust up area admeasuring 40.26 5q .. ofair Cabin Bult up area admaasurin
45 M5, Corstuosen soceplopu s, WA SR LA, et
28.| Mr. Behracam Babulal | All that part and parcel of the residential Rs.13,03,202.93 a3 on As.8,12,284,20 EMD land area adneasung B-11-07 Hos- hre-5o. Mire.. ifter Biock Partiton. Block 215/C
Rajpurahit property being situated at R.S No. 28/1 Plot | 09.08.2025 Rs.B1,228.42 IF‘aiy |} EIF-:]-I.:I",h. Ho. 21 -'EEFEE:HEE. EIUEIE.:E'SE hﬁ'ﬂ lei:féﬁ?sﬂmﬁnu' ETEEEJEEHE i
i : and area admeasuring 3-21-57 Hec-Are-Sg.Mirs. 1g. 32, g. Mirs. (3,46, q
Wir: Bkt bgkne) hio. 45, Ayouhye-Reaency Eheg <. Tana Fio) & Moje. Khatamba- Repistraion Sub - District Vadodara: Distric) - Vadadara.
ARpUruhn road Lipp Shishumand, Tand: [theca), Bounded As Follow:- East- Plot Mo, A-255, West:- Plot No. A-253, North:- Plot no
20001030006 75E Kankrej, Banaskantha, Gujarat- 385555 A-200 & A-20H, Soulh:- Sociely's Internal Road,
28.09.2023 DATE: 14.10.2025 Sd/-, Authorised Officer
Palanpur PLACE : Gujaral For TATA CAPITAL HOUSING FINANCE LIMITED

- ENCORE ASSET RECONSTRUCTION
ea r[:"'-l' COMPANY PRIVATE LIMITED (ENCORE ARC)

5TH FLOOR. PLOT NO. 137, SECTOR 44, GURUGRAM - 122 002, HARYANA

E-AUCTION SALE NOTICE

E-Auction Sale Notice for sake of immovabde Assets under the Secoritisation and Reconstruction
af Fineneial Agzeds and Enforcement of Secartty Interaat Act, 2002 read with provisoto Rule 816}
af the Sacurity Interest (Emfarcemeant) Rules, 2002.

Motice iz hareby given fo the public in gemeral and i parficular to the Borrowen/Co-
BarromerMartgator that the befow descibed immavabée propery margaped’charged ta the 1o
Aditea Birkx Finance Limited (“ABFL™) §0 secure 1he quitstancimg dies in te Kasaccount since
aagigned to Encore Asset Reponstriction Company Private Limibed, acting inits capacity as the
frustee af EARC-BAME-GE2- Trust (" Secumed Creditar™}, the phwsical pesssssion of which has
e taken by the Autborized Officer of tha ABFL, will be sold aloag with all krawin and wakiown
encimbrances on “ A% 15 WHERE 157, “AS 15 WHAT 157, and “WHATEVER THERE 15" Basis an
18,11, 2826 Tor reGovery of A5, G687 584/ |Rupees Sody 5o Lakh Eighly Seven Thodsasd Hing
Hungired Eighty Four Caly) outstanding & on 31,10,2024, and further interest at contraciual rate
fill racovery and other posis, changes etctooetherwith fufure inferest, charges and costs therean
froom 01.11.2024 till realization. fram Mye. Mamla Selection {Barrower) {Throwgh propristor Kr.
Wadhwand Kishare 3. Mr Wadhwani' Kishore 5 (Co- Bomrowar, N5, Kamitaben Skyamial
Wadbwand (Co-Barrawer), The descriplion af the prapérly, Resers Prace (P lar (he secured

Last Date, Time and Place for
submission of bid

ForSr. Mo, 1,3, 6,13, 19,

bauvg Temple road Godbara-3839001

Ellizhbridge Ahmedabad-380006

Mavjivan Mill compound, Kalol-382721

For Sr. Mo, 2,5, 10, 11, 14, 15, 16, 17
Octoker 28, 2026, on or before 3:00 PM at Second floor, Sakar-4 Opp MJ Library, Near

Dietober 28, 2025, on or before 300 PM at 2nd Floor, Lazmi Complax, Near 5T stand, Lal

For Sr. Na. 4. 7.8, 912, 18, 20, 21,2223, 24, 25, 26 27, 28
October 28, 2025, on or before 3:00 PM at First Floor, Mavjivan Bazar Above HOFC Bank,

Property Inspection Date & Time
MName of Contact Person with No,

For Sr, Mo, 1, 3, B, 13, 19,

October 24, 2026, From 1100 AM to 1:00 PM, Deepak Garge- 9825503193,
For Sr. No, 2, 5,10, 11, 14, 15, 16, 17

Cctober 24, 2025, From 171:00 AM to 1:00 PM, Redrik Gohil- ¥800030258,
For Sr. Mo.4, 7, B, 8. 12, 1B, 20, 21, 22, 23, 24, 25, 26, 27, 2B
October 24, 2025, From 11:00 AM to 1:00 PM, Pragnesh Nayak- 8200548367

Date and Time of E-Auction

Qctober 30, 2025, From 11:00 AM o 1200 Noon

1.

&

o

The aforesaid properties are being sold with no encumbrances as far known to the Bank. The Autharized Officer/bank shall not remain
liable for any third party claims/rights/dues fitigations. The intending bidder should make their own independent inguiries regarding any
encumbrances. For detailed terms and conditions of the sale please refer the link https://bandhanbank.com/properties-for-sale provided

in Bandhan Bank’s website

The aforesaid properties will be sold by Tender cum-e-auction through M5, e-Procurement Technologies Ltd. [Auction Tiger) under.the
Bidding™
hitps://sarfaesi.auctiontiger.net/EPROCY, with Property 1D 344117, 344127, 344119, 344101, 344077, 344118, 344102, 334082,
344087, 344065, 344088, 344081, 344083, 344170, 3468407, 346408, 346408, 346424, 346428, 348437, 346438, 346440,
346441, 3468442, 346443, 346444, 346448, 346413, Contact Person Mr, Maulik Shrimali: Contact No.9173528727. The bidders are
advized to go through the website for detailed terms before taking part in the g-auction sale procesdings,

Eamest Money Deposit (EMD) amount of 10% of the Reserve Price 1o be deposited by way of Demand Draft f Pay Order in favour of

supervision of the

Bank.

In the serial no. 15 abawve the third party filed the 3A no. 211/2023 before the DRT-Ahmedabad against the bank and others, however
there is no stay granted by DRET. The borrower had sold the property to the third party, the bank is having first charge over the property,
In the sarial no. 16 above the borrower had sold the property to the third party, the bank is having first charge over the property,

Other Terms and conditions:

Auction/bidding  shall be only

Bandhan Bank Ltd. payable at Parin all branches befora the date of auction.

The intending bidder shall submit bid to the Authorized Officer at the concemed location mentioned above along with EMD amount before
the date of auction and self - attested KYC documants with Bid Form. The sealed envelopa cover should be super-scribed with “Bid Form

and EMD for e-auction with PFroperty 107,

Auction would commence at Reserva Price as mentioned abowve, Bidders shall improve their offers in multiplies of Bs. 10,000/ and will

remain extendeadvalid for fifteen minuies for each bid.

The bidder who submits the highest bid (above the Reserve Pricel on closure of Online auction shall be declared as successiul bidder, Sale
shall be confirmed in favour of the successiul bidder subject to payment of 25% of sale price including EMD amount on same day of

auction and balance within

15 days.

The salewill ba subject to confirmation by Bandhan Bank Limited.

The sale will be subject to the Terms and Conditions of this Notice and Tender Documeant, Autherzed Officer has absolute right to accept
or reject any bid or modify the Terms and Conditions of the sale or adjourn Jextend/postpone the sale/e-auction without assigning any

reason thereof,

i case of any dispute the English version shall prevail

Date: October 15, 2025
Place: Gujarat

through

*Oniine  Elactronic

through the website

Authorizsed Officer
Bandhan Bank Limited

Ujjivan Small Finance Bank

Fegisterad Offica: Grape Garden, No.27, 3rd A" Cross, 18th Man
Bth Biock, Koramangala, Bengalun- 580085, Kamataka.

Feqgional Orffica ; Tth Floor, Almonte [T Park, Sr.No. &, Kharsd-Mundhwa
Bypass, Village Kharad, Pune- 411014,

POSSESSION NOTICE
WHEREAS, the Authorised officer of Lijjivan Small Finance Bank, underihe Securiisation
and Reconstruchion of Financial Assels And Enforcement of Securily Inferast &b, 2002
and in exercisa of pawers conferrad under seclion 13{12) read with ruba 3 of the Sacurity
Interest (Enforcement) Rules 2002 issued demand notices Lo the borrowens) | Co-
borrower(s) calling upon the borrowers to regay the amount menboned against the
respeciive names togeiher with Interest therean at the applicable rates as mentioned in
the said nobices within 60 days from the dale of receipt of the =aid notices, along with
futire interest as applicable, incidental expenses, costs, charges et incurred Gl the
date of payment and’or realisation

Highway Road Branch Chhatral, AG Complax,
din 307 @=iET  Plot No. 330212, Phase-4, Dhanot Patlya,

Nr. Marutinandan Hotel, Highway Road, Chhatrad,
Bankof Baroda - .\ 357129 Wb : wwbankofbaroda.com

PUBLIC NOTIGE

This is to infarm the general public that Bank of Baroda Highway Road, Chihatral
branch intends te accept the undermentioned property standing in the name of
(1) Sunilkumar Shankarlal Patel, (2) Bharatkumar Manilal Patel, (3)
Dashrathbhal Parshottambhai Patel and (4)Dhirajkumar Shivrambhai Patel
a5 a security for a boan'credit facility requested by one of s customers.
In case anyone has got any right titks | interest | claims over the undermentioned
property, they are advised o approach the Bank within 10 days along with
necassarny proof io substantiate their claim.
If no response is recaived within 10 days, it is presumed that the properiy is free of
any charge! claim /encumbrance and Bank shall procesd with the morgags.
DESCRIPTION OF IMMOVABLE PROPERTY

NA Land along with construction thereon located at New R.S. No, 1112 (Old
R.5. No. 210), Khata Mo. 1119, Ghumasan Dharpura Road, At Ghumasan, Tal,
Kadi, Dist. Mehsana, Jointly owned by Mr. Sunilkumar Shankarlal Patel, Mr,
Bharatkumar Manilal Patel, Mr. Dashrathbhai Parshottambhai Patel and Mr.
Dhirajkumar Shivrambhai Patel and currently leased to Cohesion Biotech
Private Limited and the same is bounded by as per Site. Morth : Survey No.
11121001; South : Naliya Road; East: Naliva Road; West : Main Road.

Date : 14,10,2025 Place : Gandhinagar Authorised Officer, Bank of Baroda

IDFC FIRST Bank Limited

(erstwhile Capital First Limited and
amalgamated with IDFC Bank Limited)
CIN ; LEST10THN2014PLCOATTEZ
Registered Office: KRM Towers, 8th Floor, Harrington Road,

Chetpet, Chennai-600031, TEL: +91 44 4564 4000 | FAX: +31 44 4564 4022,

APPENDIX IV [Rule 8{1)] POSSESSION NOTICE
(For immovable property)

Whereas the undersigned being the Authorsed Officer of the IDFC FIRST Bank Limited
{erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) under ihe
Secyritization and Recongiruction of Financial Asgets and Enforcement of Security
Interest Act, 2002 and in exercise of powers conferred under section 1312 ) read with nide
3 of the Security. Inferést (Enforcement) Rules, 2002 izsuved a-demand nofice dated
11.06.2025 calling upon the borrower, co-borrowers and gearantors 1. GAURISHANKAR
PANDEY, 2. MANDVI GAURISHANEKAR, 1o repay the amoun! mentioned in the notice
being INR 7,67 128,33 [Rupees Seven Lac Sixty Seven Thousand One Hundred
Twenty Elght And Thirty Three Paisa Only) a2 on 11.06. 2025 within 60 days from ihe
date ofrecaiptofthe said Demand notice.
The borrowers having faded 1o repay the amaount, nolice is hereby givan o the borrower
and the public in general thal the undersignad has aken Possession of the property
dezcnbed hereln balow in exercize of powers confarred on him under sub - section (4] of
secton 13 of Aot read with rule 8'ofthe Secunty Interast{Enforcement] Rules, 2002 on this
08" day of OCT 2025.
The barrowers in paricular and the public in genaral is hereby caulioned nod bo deal with
the propery and any dealings with the property will be subject o the charge of THE IDFC
FIRST Bank Limiled {arstwhile Capital Firsl Limibed and amalgamated with [DFC Bank
Lirnited] for 20 amound of INR 7,67 128,33 (Rupees Seven Lac Sixly Seven Thousand
One Hundred Twenty Eight And Thirly Three Paisa Only) and inlerest thereon,
Tha borrower's attention is invited o provisions of sub - Section (B) Of Section 13 of the Act,
in respactof ims available, 1o redeem the secured assats,

Description of the Immovable properties.

All That Pieoa And Parcel Of immovable Property, Beanng Piol No. 54 Admeasuning 4015
8q. Mirs., Adong With 21.63 5q. Mis. Undivided Share In The Land Of Road & C.o.p. In
"graen Park Parl-2", Siluate At Revenus Survey Mo, 499, 0ld Block No.-23, Re-survay
Mew Block Mo, 25 & Revenue Survey No, 50001 & 50072, O Block Mo, 24, Re-survey New
Block Mo, 26 & Revenue Survey Mo, 501 & 502, Old Block Mo 28, Re-zurvey New Block
Mo, 30 0f Moje; Vilage; Haldhan, Ta: Kameej, Dist Surat, Gujerat-284 310 And Bounded
As:East:PlolNo. 65 West: Sodety Road Morth : Plot e, 55 South  Plot No,53

IDFC FIRST

Bank

Sdi-

Buthorized Officer

Dale : 08-10-2025 IDFC FIRST Bank Limited
Place . GUJARAT jerstwhile Capital First Limited and

Loan Account Mo - 18191382 amalgamated with IDFC Bank Limited)

! LAKHAJIRAJ ROAD BRANCH :
¥ e sfm Sir Lakahjiraj Road, Rajkal
Bank of India BO' Tel. No, ; 0281 - 2227624, 2231749

[5ee Rule 8(1)] Possession Notice

Whereas the undarsigned being the Authorised Officer of the Bank of India under
ihe Securilization and Reconsiruction of Finzncial Assets and Enforcemant of Sacwnity
Interest Act 2002 and n exercse of powars confermed under gaction 13012) read with
rula 3 of the Seconty interast (Enforcement) Rules 2002 issued a Demand Notice
Dated 31.07.2025 calling upon the Mis Sky Steel (Propristorship Firm), Mrs.
Ranjanben Mukeshbhal Delvadiva [Proprietor) and Mr. Mukeshbhal Keshavbhai
Delvadlya (Guarantor] o repay the amount mentioned in the notice being Rs.
41,92 562.38/)- (Rupees Forty One Thousand Ninety Twa Thousand Five Hundrad
Sixty Two and Palsa Thirty Eight) plus mierest from 31.07 2025 within 60 days from
the date of tha receipt of the said nodica.

Mis Sky steel (Proprietorship firm), Mrs. Ranjanben Mukeshbhai Detvadiya
{Proprietor] and Mr. Mukeshbhai Keshavbhai Delvadiya {Euamntnr] having fafed
lo repay the-amount, nolice s hereby given o the Borrower and the Public m genseal
thal fhe undersigred has laken Passession o the property descnbed hergin below n
exarcise of powers conferred an him under sub-secfion (4] of secton 13 of Act read
wilh rube B of the Sacunly Interest Enforcement) Rules. 2002 an this 08 th day of
October 2025 of the year.

The ouistanding amount in the account as on date 13 Rs. 41,92,562.38 plus intenest
from 31.07, 2025

The Barrower in particular-and the Publc ingeneral iz hereby cautionad not to deal
with the property and any dealings with the property will be stlject bo the charge of the
Bank of India, Lakhajira] Road Branch for an amount Rs. 41,92, 56238 and interest
thereon.

The Bormower's atlantan is invlad to provisions of Sub-saction [B) of section 13 of
theAck, inraspect of time available, b redeem the secured assats.

Description of the Movable and Immowvable Property

All that Piece and Parcel of Immovable Property Comprising of Industrial Shed
constructed on N A Land Area Admeasuring aboud 210-0 Sq.ME, of Sub Plot No, T-A1
of Sub Plot Mo, T-A0fFlal Mo, 7 of the area known as “Vrundawan Indusirial-3” lving and
situated at Revenue Survey No. 238 (0ld RS Mo, 82 parki- 15 paikil] of village
Pipatana of Taluka Ketda-Sangani of District Ragkot, Gujarat - 360 024 which ks in the
name of Me. Mukeshbhai Keshavbhai Detvadiya and the same is Bounded from
the Four Sides as follows ; Boundaries of the Property ;: On or Towards North
Sub Plot Mo, 7-4/2, On or Towards South ; Sub Plal Mo, 8-A, On or Towards East :
18- Meters Wide Road, Onor Towards West : Sub Flod o, 7-B

Date : 06.10.2025, Sdi- Chief Manager & Authorized Officer,
Place : Rajkat Bank of India

&l Loan MNa Wame of Bormower! Co-Bomower 13(2) Matice Datel|  Date &
[c { Guaranton Maorigagor ! Outstandng | Type of
Dug inRs.} Possassion
1| 45182 1) Shah Vanitaben, 2) Harshadkumar Shah, | 1306 2025 |10.10.2025
101500 both are reisiding al 211144, Parsi Chawl, ! I
noigg (Shahiap, Near Girdhamagar, Ahmedabad, Rs. Symibalic
Gujarat-280004 znd algo al K-214-4, Parsi 16,456,467 79 [Possassion
Chawd, Shahibag, Mear Girdhamagar, Ahmed- &5 00
abad, Gujarat-380004. 2) alss at Sunny Sewing | 78 05 X025
Maching Dealers, Shop Mo, BIME, Yogi Complex,
Mavjivan Mill Road, Kalol, Gujarat-382721

Description of the iImmovable Property :All that pece and parcel of the property
bearing Tenemant No. 1022/247, area admeasuring about 22.5 Sg. Mirs,, 8., 242 Sq.
fts., land area, Ground ficor propary admeasunng about 75.22 5q. Mirs,, i.8,, 810 Sqg.
Fts., area construcled on fand bearng Cily Survey Mo, 3136 Paiki, sfuated in the
Village- Kalol {Kaiol-1), Taluka- Kalol, Destrict- Gandhinagar in the Destrict of Kalol and
Registration Sub-Distdcl of Kalol, Gujarat. Property bounded as under; East: Inlernal
Road, West: City Mall, Morth: Margin Space & Road, Sauth: Othar Propearly , owned by
Vardlaban Shah & Harshadkumar Shah

FORM B
PUBLIC ANNOUNCEMENT

{Regulation 12 of the Insolvency and Bankruptcy Board of |
Liquidation Process) Regulations, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS

OF HONEST DERIVATIVES PRIVATE LIMITED
RELEVANT PARTICULARS

PARTICULARS

1. [Mame af the corporate deblor

2. |Date of incomorationof corporate
e fvinr

3, |Authonty under which corporale
debior s incorporaled /registered
4. |Corporaie Mentify No, / Limifed
Liabdity kentification Na. of ihe
Carporaie Dedbar

DETAILS _
Heonesi Derivatives Private Limited E
5% July, 2007

Registrar of Companies, Ahmedabad

CIN; U93000GI2007PTCDX 127

5| 44792 | 1) Bharatbhal Manjibhal Senma, 56, Hedua | 24.07.2025/ (13.10.2025
10030 | Rajgar, Mear Panchayat Office, Mehsana, Rz I
(0048 | Gujaral - 384007 and alzo al Lawmd Chemicals, | 40934386 | Symbolic
Pl MNo. - 264, GIDE - 2, Dadivazan, Moghera Eson - [Possession
Road, Mehsana, Gujaral - 334002 2) Pravina- | 1607 2025

ben Bharatbhai Senma, 127, Harijan Was,
Heduva Rajgas, Ta. Mehezana, Dist. Mehzana -
384001, 3) Manjibhal Maganbhai Senama, 2-
12K, Heduva Rajpar, Ta. Mahezana, DisL.
Mahesana - 384001,

Description of the Immovable Property @ All that piece and parcel of the land
residential beanng at Heduva Rajgar, Gram Panchayat Praperty No. 56, Assessment
serial Mo, 57 (Gamiham) Admeasuring 300 sq. |, along with coastruction thereon,
siuated at Mouje Heduva Rajgar Ta, & Dist. Mehsana. Boundad As - North; Property of
Revabhai Maganbhal Senma, South: Property of Kanchanben Rameshi Thakor, East:
Property of Himaibhal Ramjibhai Chavda, Wesl: Palelvadi,  Propedy Cwned by
Manijibhai Maganbha Senma

Mame of the Borrower

AAVAS FINANCIERS LIMITED

(CIN:LES922ZRIZO11PLCO34297) Regd. & Corp. Office: 201-202, 2nd Floor,
South End Square, Mansarovar Industrial Area, Jaipur. 302020

Whoreas, The undersigned being the Authorised Officer of AAWVAS FINANCIERS LIMITED under the Securitisation and
Reconstruction of Financial Assets and Enforcerment of Security Interest Act, 2007 and in exercise of powears conferrad upon me
under sectbon 13(12) read with Rube 9 of the Security Interest [Enforcernent) Rules 3002, issued & Demand Motice calling wspon the
bormowarsmentioned herein below to repay the smount mentioned in the respective natice within &0 days from the date of recespt of the said
natice, Thee barrowers hundng failed 1o repay the amount, undersigned has taken postegion of the properties desoibed herain befow in
axargecf powears conferred onme wnder Section 13(d) of the said Actread with Rule S ofthe sald ruleson thedates mentioned as belowl

The borrower andGuarantor in particular gnd the public in general is heraby cautionad not to deal with the properties and any
dealings with the property will be subpect to the charge of the AAVAS FINANCIERS LIMITED for an amount menttoned as
below and further interest thereon

Dhate B Amcunt

Description of Property

EAPHH SAFEESAATH HAMAARS

Date & Typa

of Dermand Notice of Possession
PRATIBEHABEN JAYENDRAEHAI 12 MAY 35 RESIDENTIAL PROPERTY SITUATED AT PHYSICAL
JOSHI, |AYENDRABHAI R, BSESEG/- GONDAL AREVENUE SURVEY MO, 389/2 P1 P1, | POSSESSION
HARESHBHAL IOSHI B BAAY 25 B 38973 P PLSUB PLOT MO-32+3371 PLOT TAKEM OM
GUARAMNTOR : PARESH MNO-32 B 33 VRUNDAVAN-L MR, ALANTA, 110CT 25
BHAGWANIEHA] BHUWA MNAGAR OFF JETPLUR ROAD, DIST, RAIKQOT,

BB A KGO R-19 GONDAL-360311 , GUARAT ADMEASURING
(A MO ENRAKDOTLA- 190095993 £2.81 50, MTR
ASHOKBHAI GHOHABHAI 12 MAY 25 MILKEAT MO.E27[E1E} MILKAT NO.E27(ELE) PHYSICAL
MAKVANA, BMAKVANA BHARTIBEN Rs. 692153/ GOR FALI GF GOR FALF MEAR MASIID POSSESSION
ASHOKBHM B BAAY 25 GOPAMNATH ROAD MEAR MASID PAVTHI, TAKEM OR
(AFC MIOL) 24120820404 2056 TALLE, TALAA DNST-BHAVNAGAR, GLUIARAT 12 OCT 25
[IM]- 364140 / ADMEASURING 104,55 50 MTR

Flace : Gujarat rate; 15-10-Z025 Authorised Officer Aavas Financiers Limited

BAJAJ ALLIANZ
LIFE INSURANCE
COMPANY LIMITED

Regd. Office :
Bajaj Allianz House, Airport Road,
Yerwada, Pune - 411006
Tel.: D20 66026777

PUBLIC NOTICE

Notice is haraby given that the
office of Bajaj Life Insurance
Limited Company located at
Complex A Katira Shopping
Complex, RTO Relocation
Site, Bhuj, Gujarat - 370001
will be shifted to its new
address at Bajaj Life
Insurance Limited Company,
Offilce No. 201-202, Second
Floor, The Address, MNorth
block, Ashapura Park, Mundra
road, Bhuj, Kutch - 370001
with effect from 31-12-2025.

e @

e o

44732 1) Laxmanabhai Ravat, 2) Rajeshkumar 18.06.2025 1 |13.10,2025

3 10030, [Ravat, 4) Shardaben Ravat, Senma Vas, Near 3 /
{00018 |Mandir, Davada, Mahesana, Gujarat - 384120 | 2.89.104.12 | Symbalic
3} Ramanbhal Ravat, 244 Bhangi Senma gson  [Possession

Farmar Vas Devada Mahesana Gujaral - 384120 1608 2025
Description of the Immovable Property : All that plece and parcel of the fand
rasidantial bearing al Davada, Gram Panchayat property no. 275, Assesement serial
no. 277, “Ambedkar Aavas” (Gamihan) admeasuning 526 25, i Ta. & Disl. Mehsana.
Boundad as: Narth - Property of Prafiadbhai Chhanabhal Senma, South - Road, Easl -
Foad, West- Property of Bharatbhal Kantibhal Parmar

Whereas the Borrower's | Co-Borrower's | Guarantor's! Mortgagors, mentione
herain above have failed to repay lhe amaounls due, nolics is herEI:l:,' given 1o the
Borrower's menlioned herain abave in parlicular and to the Publicin general that the
authorised officer of Ujjvan Small Finance Bank has taken possession of the
properhies | secured assels descrbed hergin above in exercse of povwers confermed
on him under Sechon 13(4) of the said act read with Rule 8 of the said rules on the dates
mentioned above. The Barower's and Co-Bomower's | Mortgagor's albention is invited bo
provisions of sub-seclion (8) of section 13 of the Acl, in respect of ime avaitable, b
redeem the secured assets. The Borrower's/Co-Borower's | Guarantor's / Mortgagors
mentioned herain above in paicular and the Fublic in ganeral are hereby cautionad not
to deal with the aforesad properbesiSecured Assets and any dealings with the said
propertes Sacured assels will be subject to the charge of Ujjivan Small Finance Bank

Flace: Kalol & Mengana Sdi- Aulhorisad Officer

Data: 10102025 & 13.10.2025 Lijrvan Smak Financa Bank

oL BN

epaper.financialexpress.com

5, |Addness of tha registaned office and
principal office (i any of the
Carporaie Debtor

Registares Oifice: E-43, Second Foor, Surmel
Business Park near New Cloth Markes, Dutside
Raipur Gate, Ahmedabad, Guarat, India-

330002 |
G, |Duateof closure of salvency 10102025 (Received Qrder capy an
Rasolution Process 13.10.2025)
7. |Liguidation commencement date of {10.10.2025 '
corparale dedbbor |
8, [Name and regstration numba of | B Axhil Ahuja
the insalvency professicnalacting | Begistration No:

| |aslipuidater IBBUIPA-001/1P-P-02072/2020-2021/13213 | |
0 |Addrass and e-mad of the Mddress: Floor Mo, 8. Fiat No. 803, Chandak | |
liguidatar, as registesed with the | Comerstone, Davsd & Barmetta Road, Wosli
Baard Mumbal, Maharashira 400018

Email Id: - caakhilahuiaiE@gmail.com |
Communication Address:
Maven! Restructuring Services LLP
5-376, Panchshila Park, Panchshes! Enclave,
South Delhi, New Delhi- 11007
Email [d: lig.honestderivaiiverz pmail.com

11 |Last date for submissionol claims [12,11:2025 '
Motice s e by given Lhal the Batona Comgany Las Tribunal Akmedabad Division Bench. Cowrt- s
nrdemed 1he commencement of liguidation af the Honest Derivatres Private Limied an 100102025,
Liguidabor respsved e copy ol seder on 13 1022025, [
Thie stzkeholdars of Honest Dertatives Private Limitad 28 herety caled upon fo submit Sher claims
with proof anar Detore 12,17 205 bo e Al dalor 3 The addees s mentianed againstitem Ne 10
The financial creditors shall sutemit their claims with prood by eectronic means anly, Al ciher crediton
rray sl he clam s with e proolin persor, by posor by geclronic mesns
Submizslon of false ormisleading prood of claims ahall atirect penaliies
Incase a stakeholder doas nol submit it claims during the Sguidation process, the claims submitied by
sigh & stakehakder duning the comorate insokency msolution process ander e Insalvency and |
Barbrupacy Board of India (insoivency Resokition Process for Corporate Persons) Requiations, 2016, |

shak be deemeio be submified under sectian 38 Sd/- [

Akhil Akuja |

Liquidalor |

In the matter of Honest Darlvatiees Privale Limided |

I1BBI Req. No. IBELRA-000 PP 02072720 20-2021/13211 I
AFA Valid Up to: 31-12-2025 |

Emasil; lig honesddenvalea@gmegd, com, caakhitdhuaaogmai com |
Cammunication Address; |

Mavenl Restructuring Services LLP |

5-376. Fanchahila Park, Panchsheel Enclave, South Dethi, Mew Dethi- 110017 |

@

Address and e-mad to be used for
correspondence with the Squsdator

10

Date: 95,90.2025
Mace; Mumibe

. Ahmedabad
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Appendix IV P DEEEEEIOH "'U'Tll: E [Rule=E [1]] [For immovabie Property)

Emgil : {stapoweriilalapower.com
FIGURES IN LAKHS EXCEPT SHARE DATA i
Whereas The undersigned being the Authorised Officer of Union Bank of WEDSIE, Wt IalEDower.com
india, COLABA-MUMBAI Branch (Branch address: DOULATRAM MANSION, st Three Months Ended Six Months Ended Year Ended NOTICE
§ KITHRIDGE ROAD, COLABA, MUMBAL MAHARASHTRA- 400005) under Na Particulars 30-Sep-25 30-Jun-25 30-5ep-24 30-Sep-25 30-Sep-24 31-Mar-25 Mg Ve ol
the Securilisation and Reconstruction of Financial Assets and Enforcement : Unaudited Unaudited Unaudited Unaudited Unaudited Audited the consumer rights statamant is i
Security Interest (Second) Act, 2002 (Act Mo, 54 of 2002)and in exercise of o - x .
pawers conferred under Section 13(12) read with rule 3 of the Sacurity Interest 1 | Total Income 4,371.08 6.843.92 3.679.58 1.,215.01 10,031.26 : 18,265.30 at our billing centres free of cost for a copy
(Enforcement) Rules, 2002 issued a demand notice dated 29.11.2024 calling 2 | Toial Expenses 4,285.84 6.651.70 2.267.99 10,947 54 B796.61]  17.101.41 and the same is also available on the
upon the borrowers Mr, Mohd Jamee! Qureshi and Rukhsana Qureshi to 3 | Profit Before Exceptional ltems and Tax - - -] < : Tata Power website: www.tatapowaer.com
repay the amount mentioned in the notice being Rs. 6,02,318.54 (Six Lakh 4 |Exceptional ltems P E E 3 | 5 in downloadable format [regulations >
Two Thousand Three Hundred Eighteen and Fifty Four Paise only) within 5 15 - STIL c | License Aroa Mumbal >> Consumer
80 days from the date of receipt of the said notice, hare in profit { Loss) in Associate Company = E : - | 2 Rights Statement). This notice is issuedin
The Borrowers having failed to repay the amount, notice is hersby given fo the 6 | Profit/ {Loss) Before Tax 75.24 192 22 1,411.58 | _2B7 .46 1.234.64) 1,153.89 compliance with the MERC's directive
g;’;m"erﬁ f‘”":;“: F”“.L'f o g‘*“ﬁf“:ﬁ the ""dErf:'Eﬂ'E;‘ has taken St 7 | Total Tax Expense 103.19 12.18 269,67 91.01 310.76 | 385.69 The Tata Power Company Limited
B proper esonbed herein belpw in exercise powers confermad on - - ) 1

him/her under Section 13{4) of the said Act read with rule 8 of the said rules on 8 | Net Profiti{Loss) fram conlinuing operations - : = =] -] :
this 10th day of the October year 2025. 9 | Profit!{loss) for the period - - . 5 ;
Ihelhn_:mrrﬁ in p;ﬂictﬂzr Hndf:hEE_F'Uh"G !?hsﬁﬂ';fﬂﬁ is *:tﬂrf!*_:_'if ;ﬂutil;_“ﬂ*: ?ﬂtr:ﬂ 10 | Total Other Comprehensive Income |

2al with the property and any dealings with the propery will be subject to the g ; P g ry T g 1
chiergs of the Uriion. Bank OF Indis, Colabs Branch f5r an i 11 | Total mmpr&penslw ncomea [Cu:um.prlslng Profit {Loss) and Other (27.94) 204.40 1,141.92 176.46 923.88| 768.20
Rs. 6,02,318.54 (Six Lakh Two Thousand Three Hundred Eighteen and | Comprehensive Income forthe period) _t. . % 1
Fifty Four Paise only) and interest thersan, 12 | Paid up Equity Shara Capital (Face Value Rs.1 each) 15,844 90 15,844 99 15,844.99 15,844 99 15,844 99} 15,844 99
;“EA*;:"“‘“EF'-‘- ;“Iff':?i“" s i"_r“t;'fg :gtim;iﬁimﬁ “iH“h;ﬁEff‘“:Ef-‘ o 53*;"“" 11'3”* 13 | Reserve excluding Revaluation Reserves | 7.204.63

efct mrespe ima availa & bormower to redesam securad sssels. — . : e ————————_— e ™  m - | mmm mmmn— -

DESCRIPTION OF IMMOVABLE PROPERTY: 14 | Earning per Equity Share:

All that part of the property consisting of Flat. No, 202, 2nd Floor, Building Mo, Equity shares of par value s 1 each LA IFI ED
2, N.G. View Co-operative Housing Society Limited constructed on the Basic {.00 001 0.07 001 EI_EIEi 005

pieces and parcels of land tegether with the building' structure standing . 5 . !
there on bearing old Sy. No. 480, 529 Hissa Mo, 14,17 situate lyving and being Not Diluted 0.00 0.0 0.07 0.0 0.06] 0.05 PERSONAL
oles:;

atvillage Bhayander Taluka and Disfrict Thane within the registration district

and Sub District of Thane and within the Jurisdiction of Mira Bhayander 1 The Consolidated financial results of the company have been preparad in accordance with Ind AS prescribed under Section 133 of the Companies Act 2013 (the Act)
Municipal corporation. Bounded : On Tha North By: Building Mo, 2, On The read with the relevant rules thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015 THANKS GIVING
South By: Building Mo. 1, On The East By: Dpen Space, On The West By: i i : ;
' ; 2 The above Quarier and hall yvear ended results have been reviewed by the Audit Commitiee and approved by the Board of Directors at thair meeting held on October
Intarnal Garden
i 13, 2025, The Statutory auditors have carmed out a Limited Review Reportof the results for the quarter and half year ended September 30 2025, HOLY Spirit Thou who
Date: 10.10,2025 Authorised Officer For G G Engineering Limited makes me See
Place : Colaba, Mumbai Union Bank of India Scll- Everything and Shows
Atul Sharma me the way to Reach
Place: New Delhi Managing Director My Ideals, you who
Date: 13.10.2025 DIN: 08290588 gives g;];\/eetgr? dD;;'rgitG'ft
o . the Wrongs that is done
FORM B unto me and who is in
PUBLIC ANNOUNCEMENT m E SA F REGD. DFFICE: ESAF Bhava all instances of my life
. : A . . .
(Regulation 12 of the Insolvency and Bankruptcy Board of BRAF SMALL FINAMGE DA Mannuthy, Thrissur- 680 651, Nerala, = S with me I in this short
| India (Liquidation Process) Regulations, 2016) 1 = = Sy [ : | Dialogue want to thank
FOR THE ATTENTION OF THE STAKEHOLDERS POSSESSION NOTICE (ks R you for everything and
. . I L . T : ; confirm once more tha
OF HONEST DERIVATIVES PRIVATE LIMITED Wheeeos the undessigned being the Autharised Officer of ESAF SMALL FINANCE BANK LTD., oppointed under the Securifization ond i : b B F 4 [ do not want to be
RELEVANT PARTICULARS Recanstuchian of Financial Assefs ond Enforcement of Sacusify Intarest Act' 200, and in exercise of powers canferred under Section 13(12) of Kharghar Sec 2 Branch (CBS Code 1619): No. 28 to 30, Grow More Tower, Plot Separated from you, no
5L, PARTICULARS DETAILS the said Act, read with Rule 3 of the Security Interest (Enforcement} Rules, 2002, fssued o Demand Mofice u's 13(2) on the date menfioned No. 5, Sector 2, Kharghar, Navi Mumbai - 410210. matter how great the
Y | eam et thal Birsoraie dobior Honest Derivatives Private Limied against ench of the Iespective botrower/s, mortgogors quarantar's to repay the amaunts os mentioned agninst each occounts within 60 doys POSSESSION NOTICE (For Immovable Property) material desire ma b,e
2' 5 22 . IHT _ e 5007 from the dofe of racaipt of the soid nofices o _ ) Where as The undersigned being the Authorized Officer of the Indian Bank under the | want to Be with gu
. |Uate of meorporationod corarate July, 20V T_I'.e E;nr-;.,,n,:g_r&.",'n,l,g”.;]]u ors/Guarantors, nuu.:mgfuueu i repay the amount, nofice is hareby given to the Barrowers/Mostpagors/ Guarartors and Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest p loved yo
detior the public in general thet the undersigned hos faken possession of the Iirr:ql;en-,rdes::uheﬁ Fiesein below in exercise of powess confared o0 me | | Act 2002 and in exercise of powers conferred under Section 13 (12) read with Rule 8 and 9 ipinlicSaddnuialadol
3. |Authority under whach corporate | Regestrar of Companies, Ahmedabad wndes Section 13(4) of the said At read with Rule B of the soid Rides on the dates menfioned in ench occount . of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 16.07.2025 your perpetual glory
debior is incorparated / registerad Tha Bomowers/MartgogorsBuaropors in F:lrhru’.nr ond the public in general, is hareby coutioned nat fo deal with th poparty/is ondany | | calling upon the borrower Mr. Omkar Purushottam Tathare & Mrs. Pallavi Purushottam forever Amen - ZDS
4. |Corporate Identity Wo. / Linfied | CIN: US3000GJ200TPTC051271 denlings with tha propery/ies will be subject fo fhe [ﬂtqulﬂﬁtlf the. ESAF Small Finonce Bonk Lin.The Borrowers'/Mortpagors /Guarantars Tathare with our Kharghar Sec 2 Branch to repay the amount mentioned in the notice being 0070994004-1
Liabilty ientiication No. of the oftention is imired o provisions of sub-section (8} of section 13 of the Act, in respect of time ovailoble, 1o redeam fhe secured ossats. Rs. 26,42,833/- (Rupees Twenty Six Lakhs Forty Two Thousand Eight Hundred Thirty Three
; . Only) towards Home Loan & Rs. 43,017/- (Rupees Forty Three Thousand Seventeen Only) P~ s e et 1
Corporate Dedtor Loan Account No. & Bronch | 71240000000272 Bhandara i - d no "IMPORTANT"
‘ t MRA | th from the date of t of th tice.
3. |Aoress of the registered office and) Registered Uffice. E-43, Second Floor, Sume| 1. Ranii Lalaji Chavhen, S0, Lalaii Chavhan, Ward No.d. Andhalaoon 'F)r\:\éatrgsrroGwer haeﬁlgvaallilelg ?oorg?g/ trr?e;n amgfri,engticrzzciilFr)me(:ebyegis\z(rjl ?: tlr?: borrower and the - ) ,
principal office (If any of the BU_SIHEEL‘" Park near New E'“'H_" Market, Dutside Nome & oddress of the : Ehull' e I! kbt A q]!‘ o T public in general that the undersigned has taken possession of the property described herein V\(Ijh||s:lclare S tak‘?t”. pnotr to aggfp:ancel?f
Corporate Debior Raipur Gate, Ahmedabad, Gujarat, India- Borrower/Co-Borrower/s/ AR i ) | _ below in exercise of powers conferred on him / her under Section 13 (4) of the said Act read with ?tsvecrolr?tg?]tcsop%r:elsla%ia?r?ssElxpere(;:er(lP\;
240002 - Guaranior H L Eﬁiul.? Em}j:rhﬂ:whu“' :‘A?FTTI' Chovian, Word fio, Ilnnl'*-nr!]unn, Hule @and 3 Of. the Sa.'d rules on this day 9f ng Day of 0 ctober of thg year 2025. ) Limited cannot be held responsible for
§. |Date of closure of Insolvency 10.10.2025 (Receved Order copy on Onarg, monarmsair - ;Lhe borrO\iver w:j partuaulalrl and tqﬁ t?]UbIIC in g:enelrlflbls hebr_eb)tl tca;?ont;d not tfo”(]ieetl ;\{Ith such contents, nor for any loss or damage
Resoluton Process 13102025 : : 0L : 7 i B S € property and any dealings with ineé property will be Subject 10 the charge orf the Indian incurred as a result of transactions with
i e e EIJEE] gﬁ::l :!I:Iiamﬂ.umﬁ?;['ﬁd ]I'_'lhl:IlelII:I!;I :’uuﬁ; ||:=-|j n%?egﬂﬁdeig frTﬂun[g ﬂ:ﬁ .T|E‘:E'If.r] I?hq ir?aiiﬂ; nlllﬁu.iﬁsnﬂlljnﬁg.rﬁgglgﬂi "F;Inglhi “ETE::;' Bank for an amount of Rs. 26,42,833/- (Rupees Twenty Six Lakhs Forty Two Thousand Eight companies, associations or individuals
: dlb : ’ m“ll ken d ' If ; h ,I.’ bl iy gk-E ! li. "'] = " - Hundred Thirty Three Only) towards Home Loan & Rs. 43,017/- (Rupees Forty Three Thousand advertising in its newspapers or
ﬂ :InrpnrahzIj eblor _ e possassion taken date. accrued, future interast & Oiner cnorges. Possession foken date: 08.10.2025 Seventeen Only) towards GMRA loan and interest thereon. Phub“(;atjgns' Wektherefore recommend
. |"WamE dnd FeQsiranon aumog o . AR A cw T — T il “We draw attention to the provisions of Section 13(8) of the SARFAESI Act and the Rules that readers make necessary Inquiries
the insolvency professionalacting  |Regstration No: D.‘:rmlrllmn ﬂllf thE Ilm_';:m:]h.le'rTPETﬁ" I'IBIIP,EEdrEr.'d ui;wl.n[hl"l_:lrn JFTIFIILI;H'HL lj]"r':_l' Ij'llgEFL'E: framed there under which deals with your rights of redemption over the securities” before sending any monies or entering
5 No.30, tatal admeasunng area 1732.34 Sq.ft (161 Sq.Mtrs) with construction oren 434 Sq.f.being o ot ” - otherwise acting on an advertisement in
9 |Addrass and email of the Address: Floor No. &, Flat No. 803, Chandak o +1d 40 faege LA ST sl 4-1t-veiy All that part and parcel of the property consisting of Flat No. 301, 3 Floor, Omkar Residency, any manner whatsoever
fiquidator, as registered with the | Comerstona, David § Barvatto Road, Worl, Destription of part & portion of GAT Ne. 327/2 (old) & 327/12 (New) of Mouzn Andhalgaon, beoring Old Malmatto Near Gokuldham CHS, Hissa No. 42/A, Mouie, Palidevad, Shilottar, Raichur Tal, Panvel, Navi any '
Bpard Mumbal. M alhasaslﬂra. 00018 Secured Assels Wi 1855 & Hew Malmotio No, 574 situnted ot ward Mo, 5, T.5.No. B, Zone No. 7 situated within the Hmits Mumbai, Maharashtra - 410206 admeasuring 524 sq. ft. (builtup area ) and 388 sq. ft. (Carpet
Bl I - kbl Danallion mnd ||.,'r|'=.|:|i.'ri|:|r: of Grom Pﬂ""-'h']'l"':" |'1r:.'|51|:||gB|:-'1, Tolukn-Mahodi £ Destrict-Bhandam owned hy Ronit Area) belonging to Mr. Omkar Purushottam Tathare & Mrs. Pallavi Purushottam Tathare within
- . ! _5' : Lolji Chavhon vida sala 3632013 Boundaries: East By Road, West: By Plot Mo, 31 North: By fond the Registration District and sub-district of Raigad, Bounded by:- On the North by: Staircase,
10 | Address and e-mail to be used for | Communication Address: South: By Rand ' ' ’ ' On the South by: Flat 302, On the East by: Open Space, On the West by: Flat No. 306
correspondence with the liquidator |Mavent Restrucluring Services LLP bl e Date: 09.10.2025 Sd/-
S5-376, Panchshila Park, Panchshes| Enclave, Dete- 13.10.2025 Authorizad Officer Authorized Officer, Indian Bank
South Delhi, New Dei- 110017 Ploce: Bhandora ESAF SMALL FINANCE BANK LTD.

Emal Id: iy homesidemvatived@gmad.com

11 |Last date for submissionof claims |12.11.2025
Hifice i hereby givan that the Nafionat Commany Law Tribunal Ahmedabad Divissan Bench, Gour-lhas - w TG' EKPRESE LI M ITED
ordered the commencement of ligudation of the Honest Denvasives Private Limited on 10010,2025, @ U c o BAN K LE2Z200TG200BPLCOG1781

Liquidatorreceived the cogy of arderan 13.10.2025 :

1 P Regd. Office: Flat Mo, 306-307, 1-8-273, 3rd Floor,
The stakeholders of Horest Dertvatives Private Limited are hereby called upon to submi teir claims WIS LI 1 U5 A Govt. of India Undertaking)
willk proolon o betone 117, 2025 10 e liquictalos al i sddnes minbaned against fem o, 10, t ) l: J PAHORA THOOPE (IR

S B Py L ol 5. P. Road, Secunderabad - 500003 (Telangana)
The financial crediloes shall subomit their cléems with proal by elactronic means anly. Al olher crod@ors HEHTH m ﬁqam &I H Dﬂ Du rs YD'U r Trust | ;
my subimit the claims with the praok in persoa, by post or by alsctronic means, Ph. No. 040-27840104, e-mail id: secretariali@tciexpress.in
| Submizsion of false-ormisleackng prood of claims shal atract penalties Motice is hereby given that the Cerlificate(s) for the under mentionaed equity
e Sl ioa ot ST ke Sirns Y e e s G ZONAL OFFICE, UCO BANK BUILDING, 1ST FLOOR, # 359, DR DADABHAI NAOROJI ROAD, shares of the company “TCI Express Limited” have been ost! mispiaced|
sich & stakehoider during the corporaie NSeivency resOlution process urder e Insokency and MUMBAI - 400001.Tel. No.: 022-4054302/401 E-mail:- zo.mumbai@ucobank.co.in and the helder(s} of the sakd Equity shares have applied to the Company o issue

Bankrugley Board of Bdia (Inselvency Resalution Process Tof Corparate Persars) Regulations, 2016, duplicate share carificate(s).

shall be deemed fobe submitted under section 34. : b ha h claim i fofth id Sh hould lodge th
S PUBLIC NOTICE IN NEWSPAPER FOR BREAK OPENING OF LOCKERS | et e B i s s s

Liquidator slse e Company will procead [o issue duplcate Cerlificatels) 1o the aforesaid)
In the matter of Hones!t Derivatives Private Limited S |Name Locker Overdue Branch Name | Address Sppicliliaiithotr S0y rhar Infalion — Ty v
IBBI Reg. No. IBBYIPA-001,1P-F-02072/2020-2021,13213 icate istincive Nos.| NO.
- AFA Valid Up to: 31-12-2025 No Humber UL Follofo. | GHAREHOLOER NAME 1™ ua From  SHARES
Emaik: lig honestdanvativecigmail.com, caakhilahuja @gmad com 1 | Neeta Jaywant Rawte AB006 | Rs.21430 /- Dadar(0692) | 3,0m Geeta Nivas,229 L.J.Rd Mahim Mumbai Mh 400016 TELOOZ3572|1. DHANJI SHAMJI SETHIA | 23572 |36243550-36244314 765
ication A :
e ivent Rectummomne Senvees tip | || 2 | Ashwinkumar Madhusudan | BA124 | Rs.14630 - Dadar(0692) | Sardar Nagar, Bldg No2 Block No 28, Sion Koliwada 400037 e 1
| Prace: Mumbal 5376, Panchshila Park, Panchshesl Enclave, South Delhl, New Delhi- 110017 | Paralkar Place- Mumbai Name(s} of SHAREHOLDER:
3 | Rakesh Shirji Karia FA326 | Rs. 5487 /- Dadar(0692) | Gr Fir Rm No 9 B Wing Bhareshwar Bhavan, Vijay Manjrekar Lane Gokhale Rd Date: 15/10/2025 DHANA SHAMJ SETHIA & MRS, INA DHANA SETHA
Dadar Mumbai- 400028
4 | Indira P Kanade AB0O0O8 | Rs. 38198 /- Dadar(0692) | Alis Chitra Amrutkumbh Soc Chitale Path Dadar 400028
5 | Harishankar Pandey BAO69 | Rs. 13668 /- Dadar(0692) | Saraf Bldg 1st Floor Gokhale Rd Dadar 400028
i imi - FORM A
Waaree Rengrﬂglfulﬁgﬂgglﬁ Limited 6 | Arvindkumar Agrawal FA290 | Rs. 14197 /- Dadar(0692) | Bhavni Shankar Rd Dadar Mumbai 400028 |  PUBLIC ANNOUNCEMENT
Registarad office: 504 et Edga.t, OF Westarn E,_'f'],m Cighweay Borall (E) 7 | Leena Neel Jain KB532 | Rs. 32816 /- Dadar(0692) | 09, Saraswati Dham Chsl, 6th Floor Gokhale Road,Dadar Mumbai-400028 B s Pt ToE T i
. Mumbal- 400060 Tel: 021 G644 4ady; 8 | Tanushree S Rao EB266 | Rs. 33058 /- | Dadar(0692) | Peter Marcel Chsl, 18a New Prabhadevi Road Mumbai 400025 FOR THE ATTENTION OF THE CREDITORS OF
Email: misfwaanesrt com: Website: www waamserdl com | RBEP ENTERTAINMENT PRIVATE LIMITED
NOTICE OF POSTAL BALLOT 9 [Arvind Kumar Agrawal HB457 | Rs. 29545 /- | Dadar(0692) | Uday Aprt, 5th Floor Flat No 11, V' S Agashe Rd Dadar 400028 RELEVANT PARTICULARS
gnd other applicaba pravisions, i any, of the Companies Act. 2013 (Mthe Act), mad ipgether . X — - - e M : ";“.': """ ki I et JI:’ =
with Rule: 20 and Rule 22 of the Companies (Management-and Adirinisiration) Rules. 2014 11 | Damayanti Das BA055 | Rs. 3540/ Dadar(0692) | Shashwat Bldg, B106 1st FIr Sec 18, Airoli Navi Mumbai 400065 iﬂﬂﬂiﬂf%ﬂ :E'“*'-' e debior & | HOC - Mumibs
("the Rules”). Regulalion 44 of the SEBI (Listing Obbgations and Disclosure Requirements) 12 | Velji Gela Nisar EB243 | Rs. 19717 /- Dadar(0692) | Forjet Hill, Janab Court, Opp Bhatia Hospital, Flat No 8 Tardeo Bombay 400036 4, | Comorate: kentity Mo, / Brrmebebiity | U7 20000MH2006FTC160603
Regulatons, 3015 "SEEBI Lishing Reagulalions], Secratanal Standands issued by fha Insliluba - a . . [Hecherrtifhezamtinn -k, OF Gomorte cebior .
af Cl.'ll'ﬂpﬂﬁﬁl EF_.I'."I'Etﬂ":E’R of Iindia on G._:!neml Mﬂﬂtin_ﬂs .:'5_5-:-'_"] and [h.E- rela:.'&“.:.n g 13 Naﬂsa A Kagalwala FA0413 RS 5487 /‘ SataCFUZ(0061) 13/14, Ezzy ManZ”, Ghla Compound, 2nd Hasnabad Lane, SantaCFUZ WeSt 400054 5 | Akdress ol 1he |w e Al | B2, Pl W, 9,94, p‘ﬁt*ﬂlm:‘r.ﬁ
clarficalions isswead by Minstry of Comporate Affalrs (MCA) wide Generad Clrculae Nos, 14¢ : i . . . | princinal oéfice (If-aiy) of comorate debior | Sertacnur (Esst), Mumbal Mansrashins - 00065
2120 dated Apri 8, 2020, 173020 dealed Apil 13, 3020, 20020 daled Wiay 5, 2020, 2202020 14 | Prachi Mangaonkar JB0642 | Rs. 10974 / Satacruz(0061) | 12, Dirman Society, 1st Road, Tps Vi, Santacruz West 400054 e [T e T AL E
tiated June 15, 2020, 33/2020 dated Saplembet 28, 2020, 39/2020 dated Decambar 31, 15 | Romel Monterio 0F0969 | Rs. 56900 /- Satacruz(0061) | 8 Aram Nagar |, Versova Road, Andheri 400061 | FEEp, G Cea i i "
2020, 1002021 dated June 23, 2021, 202021 dated Decembar B, 2021, 32022 dated May 5, _ . : _ _ 7, | Estimated dee of closure of insobeny. | 12042006
9027 10/2002 dated Dacamber 28, 2022 1112022 dated December 28 2002, 02023 dated 16 | Sayed Akhtar Ali CA0152 | Rs.18675/-|  Satacruz(0061) | 401/A, Dev Ashirwad,Lakshmi Park, Naya Nagar, Mira Road East-401107 EL s R
DRPIINEONG en ~eal BRI it DAr VDT S 214 A0c et il Lam N, (Hrellza 17 | Sharad Trivedi GHO0469 | Rs. 99211 /- Satacruz(0061) | Hari Niwas, 10 Andrews Road 400050 & T&Eﬁmﬂ ?gﬂ;f; sl 'mm’mm Insahveney
dated Saptember 22, 2025 read with othar ralevanl circulars, if any, issusd by tha Miresiry of : ’ vikition prorestioral Professionails Privats Uimited) tough s Direchor
Comporate Affeirs ("WCA Circutars”), and pursuant fo other appécable laws and reguiations 18 | Vibha Baloni JB0666 | Rs. 45954 /- Satacruz(0061) | 14th Shalimar 20th Road Khar Mumbai Mr, Ritesh Prakash Adatha '
the resplutionds) as s2t o in the Notice of Posta Balist deted Ooipber 100 2025 are proposed — - Ma: IRELTPEO0A 0/ 79 99,/50021
to ba passed through postal batlol only through remaote e-valing by tha Members of the 19 YOglnl \/ Shah LAO774 | Rs. 18441 /- SataCFUZ(0061) Gayarl, Flat No 2, 15th Road, Santacruz West g e e e mﬂ}ﬁi;’rﬁlwfﬂjixw
Camgany, 20 | Ashin Mansukhlal Sanghvi | A-1444 | Rs. 27726 /- | Chowpatty (0090) | 113 Kalewar Mansion Dadyseth Road,Babulnath Mumbai -400007 resgiution profeeslonal as registered. | Jungpure: South Deit, New Dedhi - 11004,
Pursuanl ko the MCA Grulars, the Company has complatad the dispatch of elactronic. copies = = . = = = | Wwith thia E"i‘t""'"-' . | Emal ict |peSngyea _
2025, ihrough electronic: made: to those Merbers whase email addrsses we registarsd 22 | Mrs. Manjula Sharma A-200 | Rs. 13688 /-| Chowpatty (0090) | 306 Dr.Deshmukh Bldg, Dr.Desmukh Lane V P Road,Mumbai-400004 sk bekkonthii il s
with tha Comparyidepasiteny partcipantis) as on Ociober 10, 2025 PCul-off Date®) : J : patly : g, br. ’ P B h ﬂru;.kt Chp.hepreMnechencyin
The sald Notice is also avalable on the website of the Company. wew waiseert com, the 23 | Mrs.Kalawati H Goenka F-1251 | Rs. 45914 /- |  Chowpatty (0090) | Hari Bhavan 2 Nd Floor 5th Tejpal Road Gamdevi Mumbai -400007 11 LSt dokes Tor submission of Cams | 381020055 (14 davs from receipt of the Ortkar
relevant section of the website of BSE Limied "B2E"): wasw baaindia,com, website of Najona . : . : : | { catend 14102005
Stock Exciangs of india Limilad at www,nsaindis.can and. on The website of Cantral 24 | Mr.Jethabhai Patel A-658 | Rs.8174/-| Chowpatty (0090) | A-5 Myfair Garden Little Gibbs Roadmumbai 400006 1| Gl of crecions, f ary, under ok Appiicaibhe
Depasilory Services (India} Lid. "CDSL": www.evalingindia com. 25 | Mrs.Prabhavati Mehta A-746 | Rs.10445/-| Chowpatty (0090) | 36 Mehta House,3rd Floor,Room No.4 Mumbai 400007 e l;_;?;gfﬂ‘;ﬂ SN
¥ b risi o 1 L i ar hi . | F ‘ .
e e T e e e e i it tausatie] | [ 26 | Radna Gopal Verma CC162 | Rs21493/-|  Matunga(0237) | 138, Shri Sadguru Prasad st Floor S B Marg Ruparel College Matunga Road pesymp— |
e : 2 L 2 . Mames of Insoiveicy Prolessioraks Ptk Appiicaibe
Eﬁ:whs:ma:anfrm Company neld I:u:i- Lﬂgm ?;fng e Cutlruff t‘rarﬁ. n;;ﬁﬁrgm WI':: i5 nn:hﬂ | Mumbai 400016 3 clertified to.act aa AUihodoed
shateholder of the Company &% on the Cut-0ff Date shall treat the: Postal Baflot Notice for 27 | Sagarmal Chunilal CC 176 | Rs.13891 /- Matunga(0237) | 101/1 Shri Sadguru Prasad Matunga West Mumbai-400016 Representative of crediions n & cass
S B 28 |J 'g Mukesh Babulal DB232 | Rs.24682 / Mat : E0237; Ranvir Sad 1(/3119 A B Road L Is Mumbai 400012 e e '
The S ha o 1he ; of Central De Sendt [Endia) Lid. ("CDSL” ain vViukesn bapula S. 1 atunga anvir saaan , 0ad Lalbaug Mumbal 4|1 Redeniant Forms and | 1B} wwenibi Ao in
[u:l:Ema :LET;:;E :[ ﬂiﬁerq E-vzi:;;a:tiiiw tP:EII iIsFMrs E;;se:ﬂt;urlzlfaci.il}' will i_'IE:I A . ; g (bl (Detail of sulhored representativs ciprbepiErgiresnivenoyn
ki d‘;ﬁng iha fadowing pariod: : : : 29 | Khusmaben B Kansara , AA076 | Rs. 19911 /- | Kandivali East(0924) | Chandra Darsan,7th Floor,701,Ashok Nagar Rd,Kandivali East Mumbai-400101 s el o {Bsh Mo, ppgrbcabies
: : Chandra Darsan £ R e : TH T
e B et e m | | (30 | Vadilal Mehta , Kulin Mehta | CAT78 | Rs. 14197 /-| Kandivali East(0924) | 17,Rasik Kunj Nutan Apt Ashok Chakravarti Rd Kandivali East Mumbai-400101 ordered 16 commancerment of a Gorporate Insaneacy Resoluon Pro6ess of the HBEP
Conciugion of s-valing: pericd 5.00 pm. IST on Friday, Noverber 14, 2025 Vadilal Menta,, Kulin Mehta | | Rs. - | Kandivali Eas | 17,Rasik Kunj Nutan Apt, Ashok Chakravarti Rd,Kandivali East Mumbai- Etartkinmant Private LimRad an L4 10,905
Cut-off date for sligibility to vote | Friday, Octoter 10, 2025 31 | Waman Ganpat Prabhu & | DB218 | Rs. 28251 /- | Kandivali East(0924) | 604, A Wing,Gokul Heaven,Thakur Complex Kandivali East,Mumbai- 400101 kel lebipain kgt ptent ko s S
The a-yoting tacility will be disabled by COSL immediately after 5.00 pm. IST on Frigay, Sunil Prabhu s e A N e i - ofessional at |
;dﬂflﬂi’:;ﬁ;”‘ii‘l_ i'l:';.jlr': mEI'I'ItL:EPE: whio h;:,-,jIE. ol m;:,;.:_.ﬂ :hg,rYE_n-Ei ;_.jlj-g-el-;:IE-E FEQ'TER:;I‘F ::, 32 S I h G . M DBZ45 | R 32007 /_ K d | E t 0924 B 5 G . d G I S . t A h kN C Rd K d I E t M b . 4001 01 Tha Iinr-mr:iall r:II'I:EI'JiL:-I“.‘:iE.Il:ﬂzle’.-ur:-rl:'lf'lit‘.l'leil claims with preur:::.-elemrauuit e an s on I]. All sther
registar the same in respect af shares held by them in elecironic form with the Deposiary MU ochana biajanan iorye S. andivali East( ) ovina kopal ooclety,Asnok Nagar Lross hd,Kandivall ast, Miumbal creditors risy submit the claims with proaf in person, by post or by electronic teans.

: g il et anoj G Morya A financaal creditor belonging o e class, as listed against theentry Mo, 12, shall indicate (ts
IhrJugh thrasir T.-"HFIEIEIE':H'!.I I:E"t .-I|:l-EII'I|:. ; ; N B _ ; ; cholce of authonsad representative from BMONg the three ms-:ah.'enn:-_, predessianals listed
The Board hes sppointed Ms. Shruti Somani,, [ACS-49773) Practicing Company 33 | Pallav Srivastava Rolly DB246 | Rs. 29424 /- | Kandivali East(0924) | 902, Crimson Tower, Lokhandwala, Kandivali East, Mumbai-400101 sgainst entry Na.13 to act as authorisad represantastive of the class [spacify class) In Foom
Sacrefanas, as the scntinizer ("Scrufinizer) for conduchng the e-violing procass in & {er and Srivastav 'é-"i:- ot HDE:.':'E'FIE i - e i

2 r i UOIMHSE5I0N 4 1315208 MiSeadsng DOo0rs OF C2am shall Blrecl penalbies
e . 34 | Mahesh Kumar R Devater & | DB269 | Rs. 51163 /- | Kandivali East(0924) | A 2 9 Bhadran Nagar, SV Road,Malad West,Mumbai-400064 . S/-
The Scrutirizer will submit her repart b the Chairman, or any ofber person auiborized by the R Devt IFE- NPV Insolvency Professionals Private Limited
Chairman afler the completion of scruling of e a-wefing, and he rasull will be arnouncad ameswar beviar {Formarfy Hmown as Mantrah Insolvency Professlonals Private Limited)
within 2 working gays from the conclusion of ewating Le. on or bafore Noverber 18, 2025 35 | Mahendra Gokaldas Shah & | HA517 | Rs. 22613 /- | Kandivali East(0924) | S Vikram Apt,Ashok Chakravarti Road,Kandivali East,Mumbai-400101 Through lts Diractor - Wr. Ritesh Prakash Adatlya
snd will also be displayed on the Compar’s website www. waareeri].com-and on the websife chandraben M Shah Appolnted as Interim Resolution Professional
of COSL fwww.ewolingindia.com], and communicated o the siock exchanges, depasitony, — - Hﬁf:ﬁg:mﬁg;ﬂ"ﬂ;miﬁ;?gfmﬂ
ragistrar ard shars fransher agent 36 | Ila Dharmesh Shah and EA337 | Rs. 8174 /- | Kandivali East(0924) | 9 2nd Floor Gurukrupa CHS Marve Road,Malad West,Mumbai-400101 ' AFA Validity- 31.12,2025
In case of any quenes!grievencas relating fo remate e-Voling, -please refer to tha Frequanthy Dharmesh D Shah Date: 15-10-2025 Emaill for Correspondence: clip.rbep@npyinsolvency.in

1 RS =) a8 ks - - - - - - - - Plage: Ahmedsbad
:zfzu;l”ﬁ';;lfﬂggﬂ r;“dsilz‘; 'f'f';”ﬂ;f:__’l r:agi;;”l'] a::?msrmr::a.rfv;rllflégsf! In spite of service of notice demanding payment of the locker rent dues, you had failed to repay. Under the circumstances, it has been decided to break open the i -
Central m?ﬂgim e ”mﬁ'a] Limited; & Wing. 25" Floor. Marathan Fu,_f?ﬂ: i'.1:#.=.t|§l lockers on 15.11.2025 by Bank and thereby you are called upon to contact the Respective Branch Manager on or before 14.11.2025 during business hours to pay
Wil Compounds, N M Joshi Marg, Lower Parel (East), Mumbai - 400013 or sand an emai io the arrears of locker rent and other expenses, failing which the locker will be broke open as proposed all at our risk/cost and consequences. You are also hereby
helpdesk svoling@edslindia.com. or call toll free no. 1800 21 09911 informed that upon break open of locker, the contents of the locker, if any, shall be lying in the Branch at your risk, cost and consequences and bank shall not be
By Order of the Board of Directors of liable or made responsible for any loss/damage to the contents of the locker. In case you fail to claim the contents of the locker within a period of 30-days from the
For Waaree Renewable Technologies Limited date of this notice by paying arrears of locker rent, expenses incurred to break opening of lockers, storing of the contents of locker and other expenses, the content
" s:‘:: of the locker will be sold in public auction at your risk, costs and consequences without any further notice to you and the resultant, costs and other charges will be
Bomia .
Company Secretary & Compliance Officer recovered out of auction sale proceeds.
Date: October 10, 2025 ACS 52918 Sd/-

epaper.financialexpress.com Authorised Officer, Uco Bank

Place: Mumbai Email id: info@waaresril.com
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